To Provide Reply of Letter

615. Sh. Shamsher Singh GOGI, M.L.A.: Will the Chief Minister be pleased to state the
time by which the reply/report, which was sought by me from the Deputy
Commissioner, Karnal vide letter dated 30.07.2020, regarding inquiry and audit of
the development works by the Panchayats in the Assandh Constituency is likely to be
supplied/provided?

DEVENDER SINGH BABLI, DEVELOPMENT & PANCHAYATS MINISTER, HARYANA
Sir,

The requisite reply has been sent to the Hon’ble MLA by the Deputy
Commissioner, Karnal, vide his office Memo Endst No. 1501 dated 02.03.2022, copy

1s enclosed as Annexure-1.
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